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Central Administrative Tribunal
Allahabad Bench

Allahabad

Allshabad this the.}l..day of W .19097

Coram : Hon, Mr, T. L,. Verma, Membqr-J
Hon, Mr, _S. Dayal, __Member-A

Review Application No, 37 of 1997
on behalf of

Uhion ‘of India & others.... .applicants/respondents
(c/A Sri B. B. Paul)

in

Original Application No, 1642 of 1994.

Arvind Kumar aged about 32 years,

son of Sri C.0.Kumar resident of

662-A, Loco Colony-9, Marg, Allahabad
...applicant.

Versus

1. Union of India through the General Manager(P)
Northern Railway, Headquarters office,
Baroda House, New Delhi,

2, Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Allahabad.

3. Senior Divisionat commercial Manager,

Northern Railway, D.R.M.Offiice, Nawab Yusuf Road,

Allahabad.

4, Senior Divisional Personnel Off icer,
Northern Railway, Nawab Yusuf Road, Allahabad.
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5, Divisional Commercial Manager,
North-rn Railway, Nawab Yusuf Road,
Allahabad.

6, Station Manager,
Northern Railway, Allahabad Station,
District Allahabad. }.++0...respondents

ALONGY ITH

Review Application No, 38 of 1997

on behalf of
Union of India and others,..applicants/respondents,
(C/A Sri B.B.Paul)

in
ORIGINAL APFLICAT ION No, 1643 of 1994,
Atul Kashyap, son of N.S.Kashypap,

Resident of 671=D, Smith Road, Railway
Colony, Allahabad. essssApplicant .’

A

Versus

1, Udion of India
through the General Manager (P)
Northern Railway Headquarters Office,
Baroda House, New Delhi,

2, Divisional Railway Manager,
Northern Railway, D.R.M.Off ice,
Navab Yusuf Road, Allahabad.

3, Senior Divisional Commercial Manager,
Northern Railway ,
D.R.M,Office, Nawab Yusuf Road,
Allahabad.

4, Senior Divisional Personal
Officer, Northern Railway, Nawab Yusuf Road,

Allahabad.




133 .

e
®Q
w
0
°o

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager, :
Northern Railway, Allahabad Station,
District Allahabad.

- ¥

v e..TESpOndents.

REVIEW APPLICATION NO, 39 of 1997

on behalf of Union of India & others...applicants/
responrdents”‘.
(c/A Sri B.B.Paul)

N
Original Application No, 1644 _of 1994.

Shailendra Kumar Sriwas,

son of Sri Ram Sewak Sriwas,

R/o. 97/234, Jayantipur, Preetam Nagar,
Sulemsarai, Allahabad. oe..Applicant,

Versus
1. Unio~ of India
through the General Manager (P)
Northarn Railway Headquarters Office,
Baroda House, New Delhi,

2. Divisional Railway Manager,

Northern Railway, D.R.M.Office,
Navab Yusuf Road, Allahabad.

3, Senior Divisional Commercial
Manager, Northern Railway,
D.R.M.Off ice, Nawab Yusuf Road,
Allahabad.
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4, Sen ior Divisional Personnel Officer, _
Northern Railway, Nawab Yusuf Road, Allshabad,

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad,

6. Station Manager,
Northern Railway, Allahabad Station,
District Allahabad,

ee...Bespondents,

IV, A _LONGWITH

Review Application No, 40 of 1997

On behalf of
Union of India and others....applicants/respondents.

(C/A Sri R.B.Paul)
in
ORIGINAL APPLICAT ION NO, 1645 of 1994,

Sri Jai Narain son of Sri Ram Das,
resident of 2/92-A, Ramanand Nagar, Allahpur,
Allahabad, ssensedlh Applicant,

Versus

1. Union of India through
the General Manager (P)
Northern Railway Headquarters Office,
Baroda House, New Delhi,

2. Divisional Railway Manager,
Northern Railway, D.R.M. Office,
Nawab Yusuf Road, Allahabad.

3. Senijor Divisional Commercizl Manager,
Nort-ern Railway, D.R.M.Off ice ,Nawab Yusuf Road,
Allzhabad,

4. Senior Divisional Personal Officer,Northern Railway,}
Nawab Yusuf Road, Allahabad.
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5. Divisional Conmercial Manager, Northern Railway, Nawab |

Yusuf Road, Allahabad.

6. Station Manager, Northern Railway, Allshabad Station,
Allahabad. s . ¢4 . o...respondents,

V.ALONGWITH

Revieg Application No, 4l of 1%o7

On behalf of
Union of India and others.....applicants/respondents,

(C/A Sri B.B.Paul)
in

Oricinal Application No, 1646 of 1904,

R.K.Abbhi son of Sri G.S.Abbhi,
resident of 656 D Loc o Colony,Allahabad,...applicant.

Versus

1, Union of Indis through the General Manager(P)
Northern Railway, Headouarters, Off ice,Baroda House,
New DEIhio

2, Divisional Railway Manager,Northern Railway,D.R.M,
Off ice, Nawab Yusuf Road,Allshabad, .

3. Senior Divisional Commercizl Manager,Northern Railway
D.R.M,Cffice,Nasab Yusuf Road,Allahabad,

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5. Divisional Commercial Manager,
Northern Railway,
Nawab Yusuf Road,
Allahabad.

6. Station Manager, Northern Railway,
Allahabad Station, Allahabad.
ess..TESPONdents,
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REVIEW APPLICATION NO, 42 of 1997,
on behalf of

Union of India and others...applicants/respondents,
(c/a sri B.B. Paul) i

in

ORIGINAL APPLICATION NO, 1647 of 1994,

Harish Chandra Yadav, son of Sri Kallu Ram

Resident of 794, Railway Colony, Chaufatka,

District Allahabad. ... Applicant,
Versus

1, Union of India through the General

Manager(P), Northern Railway Headquarters Off ice,

Baroda House, New De lhi,

2, Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road,

Allahzbad.

3. Senior Divisional Commercial Manager,
Northern Railway,
D.R.M.Off ice ,Nawab Yusuf Road,
Allahabad.

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5, Divisional Commerc ial Manager,
Northern Railway, Nawab Yuisuf Road,
Allahabad,

6. Station Manager, Northern Railway,
Allahabad Station,
District Allahabad.
M ..'.......Respondents.
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VII, A_LONGW_ITH
REVIEW APPLICATION NO, 43 of 1997,
On behalf of
Union of Indiaz and others....respondents/app‘licants'.
ORIGINA‘"L APPLICATION NO, 1648 of 1994

Shiv Prasad Shukla, son of Ram Dularey
Shuk la, Resident of 59, Old Allahpur,
Allahabad. sonssmenesaiipplicant,

Versus
1, Union of Iddia, through the General Manager(P)
Northern Rz ilway, Hegdquarters Office,
Baroda House, New Delhi,

2. Divisional Railway Manager,
Northern Railway, D.R.M.Cffice,
Nawab Yusuf Road, Allahabad.

3. Senior Divisional Commercial Manager,
Northern Railway, D.R.M.Off ice,
Nawab ¥usuf Road, Allahabad.

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5. Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager,
Northern Railway, Allahabad Station,
District ~ilahabad.
esse...cYESPONdents,
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vIII. ALONGWITH 1 |

REVIEW APPLICATION NO, 44 of ]227*,
on behalf of
Union of India and others....respondents/appl cants.,

(c/a sri B.B.Paul)

N q
ORIGINAL APPLICATION NO, 1649 of 1994,

Sri L. M, Dubey son of Sri Maden Mohan Dubey,
Resident of 2rl, Pura Baldi, Kydganj,
Allahabad. Bl IR, Applicant’,
Versus
1. Union of India through the General Manager (P),
Northern Railway, Headquarters Office,
Baroda House, New Delhi’

2. Divisional Railway Manager,
Northern Railway, D.R.M.,Office, p
Nawab Yusuf Road, Allahabad.

3, Senior Divisional Commercial Manager,
Northern Ra il‘)‘-’ay. D .R oMooff ice ’
Nawab Yusuf Road, Allahabad.

4. Senior Divisional Personal Off icer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5, Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager,
Northern Railway,Allahabad.
District 41lahabad.

L ore Spmdents Y




REVIEW APPLICATION NO, 45 of 1007

On behalf of
Union of India & others...applic ants /respondents
(c/A Sri B. B. Paul)

in

P
IXa ALONGWITH

-

ORIGINAL AFPLICATION NO. 1650 _of 19%4.

Ra jneesh Kumar Singh son of Sri Hiramani Prasad Singh,
Resident of 178, Mahajpur, Allahabad City,
Allahabad. s s . . Applicant.

Versus ‘
1. Union of India, thrasgh the General Manager(P)
Northern Railway Headquarters Offide,
Baroda House, New Delhi,

2. Divisional Railway Manacer,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Allahabad.

3, Senior Divisional Gommercial Manager,
Northern Railway, D.R.M.Office,Nawab Yusuf
Road, Allahabad. '

4. Senior Divisional Personal Of ficer,
Northern Railway, Nawab Yusuf Road,
Allahabad.

5., Divisional Commercial Manager,
Northern Railway, Nawab Yusuf Road,
Allahabad.

6. Station Manager, Northern Railway,Allahabad
Station, Allahabad, District Allashabad.

% .....respondents.,
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X. A_LONGW ITH

REVIEW APPLICATION NO, 46 of 1997

On behalf of
Union of India and others....respdndents/applicants.
(C/A. Sri B.B.,Paul) i
in

ORIGINAL APPLICAT ION NO, 1651 of 1994,

Om Prakash Shukla, son of Thakur Prasad,
Shuk lay,; Resident of Basawnhi,
PO Manjhanpur (Koero),Allahabad. ...applicant,

Versus

1, Union of India through the General Manager(P)
Northern Railway Headquarters Office,
Baroda House, Kew Delhi,

2., Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, A llahabad.

3., Senior Divisional Commercial Manager,
Northern Railway,
D.R.M.,Office, Nawab Yusuf Road,
Allahabad. ‘

4, Senior Diﬁisional Personal Officer,Northerﬁ
Railway, Nawab Yusuf Road, Allahabad.

5. Divisional Commerc ial Manager,
Northern Railway, Nawab Yusuf Road,

' , Allahabad.
/ 6. Station Manager, Northern Railway,

Allahabad Stationk

District Allahabad,
ese..s.TESPOndents,
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X1, ALONGWITH

REVIEW APFLICATION NO, 47 of 1997
ON BEHALF OF
Union of India and others......applicant /respondents,
(C/A sri B. B. Paul)

in
ORIGINAL APPLICAT ION NO, 1652 of 1094,

Brijesh Kumar Singh,
son of Sri Raj Dev Singh, r/o.
B-161C, Karzili Scheme, Allahabad...... applicant,

Versus
Union of India through the General Manager (P).
Northern Railway Headquarters Off ice,
Baroda House, New Delhi,

2, Divisional Railway Manager,
Northern Railway, D.R.M.Office,
Nawab Yusuf Road, Allahabad.

3. Senior Divisional Commereial Mavapger,D.R.M.Off ice,
Northern Railway, Nawab Yusuf Road, Allshabad,

-

4, Senior Divisional Personal Officer,
Northern Railway, Nawab Yusuf Road,Allahabad,

5. Divisional Commercial Manager,
NorthernRailway, Nawab Yusuf Road,
Allahabad.

6. Station Manager, Northern Railway,
Allahabad Station, DistrictAllahabad.

R orespmdents %

ORDER
(By Hon, Mr, T. L. Verma, Member-J)

The above Misc, Applications have been filed

seeking reviev of the order dated 4,11,109 passed in
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0.A.N0,1642 of 1994 and other connected O.As,
-3 0.A.No,1642 of 1992 and other connected O3k,
involved common questions of law and facts hence were
disposed of by common order dated 4.11,1996, The
Review Application No,37 of 1997 and other connected
Review Applications arising ou:.f[the said order

are, therefore, being disposed of by this common order.

- The applicants, who/in all the O.,As, were
voluntary Mobile Ticket Collectors had filed their
respective cases for quashing order whereby their
services were dis-continued on the post of Mobile
Ticket Collector and for issuinoc a direction to the
respondents to extend the benefit of 'temporax{y btatus
alongwith C.P.C. scale to th: applicants who had
completed more than 120 days continuous service and to

treat them as temporary railway servants,

4, Some of the Mobile T«icket Collectors, whose
services were similarly dispensed with, filed a number
of cases. A bunch of 73Acases, leading case of which
was O0.,A,No,83 of 1993 was heard.and disposed of by

a bench of this Tribunal,m?k Vice-Chairman

and Hon'ble Mr, K. Muthukumar, Administrative Member,
Thefgg:(ch dismissed the O.As, an- %21d that, Voluntary/
Mobile Ticket Collectors and Mobile 1% ierks.'are
two different cadres and the instructions issued by
the Railway Board by letter dated 6.2.1990 are
applicable to the category of Mobile Bdoking Clérks
only, Shri Shiv Shanker, the applicant of 0.A.No,479 of
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1993 challenged the decision ‘in the aforesaid case
by filing Special leave pPetition before the Hon 'ble

Supreme Court. The Hon 'ble Supreme Court has

reversed the above finding by setting aside the

order of the Tribunal.The cases of the applicants

jn the O.As., the judoment of vhich is beinq sought to
be reviewed in this Misce. Application, are in pari-
materia with the case of Shiv Shanker allowed by the

Hon 'ble Supreme Court. We, therefore, by order under

review held that th-ir cases will abide by the decision

of the Hon'ble Suprme Court in Civil Appeal, af the
said 1vSaer.

HO0DOBEYT

other words the direction of this
Bench that the cases of applicants of 0.A .No,1642
of 1094 and other connected O.As. will be examined in t

the same manner as jn the case of Sh iv ‘Shanker, the

applicant in 0.A.No.a79 of 1992, The direction in this
O0.Ag, therafore, oblicates the respgndents to examine 1
the cases of the applidants of 0.ANo.1642 of 1994 and
ot her connected O.As. jn the light of the decision

of the Hon'ble Supreme Court.

5e We have perused the Misc. Review Applications
and the order sought to be reviewed and we find that
ne ither any error abparen’c on the face of the record
has been shown nor it has been brought to our notice
that material facts having bearinc on the werit of
the case)could not be brought nxth; with exercise of
due delicence at the time order was passed, have
subsec =ntly been discovered, warranting review of
the order. We, therefore, find no merit in the review
application No., 37 of 1997 and the connected Review
Applications. The pet it ioners, in fact, are seeking

fresh judgment on merit which is not permissible
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within the scope of review,
6. In view of the above we find no merit in

these #eview applications and dismiss the same as ;
not maintainable, A copy of this order be placed in
the record of all the review applications.

(pandey)




